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Harjan Employees m Government

offices
1355 SHRI SANAT  LKUMAR RAHA
Wil the PRIMF ATINISIFR he pleascd

to state the nwmba of Hargjan emplovees

working m difficicnt offires of the  Ccoatral
Govarnment  grade-wise?
THE MINISTFR O} SIATE IN | HI

MINISTRY O HOMI ALT VRS AND
IN T'HE DEPARTMIN1 OF PFRSONNEL
(SHRI RAM NIV \S MIRDH) v state
ment showing t ¢ v ihible infomation ¢
garding the numbcr of Scheduled Castes em
plo ces m the diffaent munisties/Depart
menmis/ofhces undcr the Government, m
Class T Class 1T Class II1 ind Clasws 1V
(excluding sweepers)  as on Ist Juuan
1972 16 annesad [See Appanh IXNANY
Anncwure No o 09

Batlabgath Tclephone Exchange

1356 SHRI K C PANDA Wil the
Minister of ( ONMIMUNICATIONS be pleas
ed to state

(1) whether 1115 v fact that the ke
phonc Fxchinge 1n Ballabgarh s malf i
tioming thus caustng  consider1bleo
venmence and loss to
by 1t,

maon

the ndustizes scrved

(h) whethar 1t s
bre thdowns  ind  (he
dord for

dffccted by frequer ¢
mstruments memun

most «f the time  and

(O 1 so the remedial me sures
to e taken 1n the nnita-

proposed

THEF MINISIFR Ol
[IONS (SHR1 H
o Sir

COMMUNICA
N BAHUGUNA) (&)

L

(b) No Sir

(¢} The question docs not  arise

Distiibution of old Telephone Guides
m Punjab Cnde

1937  SHRI RANBIR SINGH Wil
the Alinister CONMUNTC A TTONS
bc pleascd 1o st

{a) whetha 1t 15 1 fact thar coples  of
Felephone directories of 1973 are
e some

the new
being distributed yn Chandie 1h
other places 1n Punyib wnd Huovany whete
as copies of the old [eclephone Dncctory of

[30 ALG 1973]
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1971 a1c betng di trtbuted 11 other

of Punyrb Cncle  nd

parts

(hy 1if so
this 1 gud

step pmpmed to he taken In

tHI MINISTER O COMAUNICA
1TONS (SHRT H N BAHUGUNA) (a)
No  Sn Punpib Code has not been able
to prm a cowpl e Cnde Tdephone Direc
tory simce 1970 due to dispu ¢ with prmntens

Howaver  supplomentary - Dincctories n

Poolsh bue hoen printed or - (vddostyled,
cpuatcdy for ¢ach oxchange svstem for
the conventence of subseribas and  distrn

buted this vem to nearly all the telephone
Fachiinges i States of Haivena, Punjab
amd Humwnal Piadesh and i the Union
te atory of Chndiguh unda the junisdic
the Punyab Cucle Also  about
000 copies of Punjab Circle  knglish
Docember 1970 1ssue supplied
by the prnters against 74 000
1969

tion ot

O ceror
upttl now
coptes ordered on tham i July

have been disuibuted  to a  nnmber of
Ielcphone  Ixdhanges  turther (opies of
this vy sue as and when rcea d will be

uppht 1 to the ramuning oschin s

1973
the end of
tenders have
hoen fter cancel
I, tne agreement witn the prosent printers
hecwse of than un sunshctorny paform
mnee

(h Prmting of [nelish  Dirceton
n ) possible ondv b
o hmman! o s fiesh

myvit b als prntimg

Hind: 1ssue of Punjab Cucle Directory

cotrected upto 17197, 1s 2heady  under
print and s ovpected  to he  watlable
carlv

AL possible «fforts ue bemng made fo

«n e that future issues of Directary arc
ptblished oncc in a vear

138 [Lransf ned to the 27th August,

1973 |

Tixatton ol price of newspapers and
periodicals

1,59 SHRI IBRAHIN RATLANTY A
SHRT Y N A ARW AN
Will the AMimster of INTORMATION
AND BROADCASTING be plcased to
st

(1) whether 1t 16 a fac' that due to ncws-

print  shortage the pages of daly and
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penodical papers have been reduced though
the price remain the same; and

(b) 1f so, whether Government propose
to compel the newspaper managements Lo
decrease the price 1 comparison with the

pages?

THE DEPULY MINIS R IN 'THE
MINISIRY OF INTORMATION AND

BROADCASTING (SHRI DHARAM BIR

SINHAY @ (a) Yes, Sir,
(b) No, Si.
Departmental Appointments in Delhi
Administiation as Kanungos

NARAYANAPPA :
HOME AFFAIRS

1360 SHRI SANDA
Will the Anister of
be pleased to state:

Administration
Exa-

(a) whether the Delhi
arranged a Departmental Kanungos
mination in Januars, 1965;

(b) 1f so, whether the Delhi Administra-
tion have appomted some departmental
cmplovees as regular hanungos who quali-
fied in the said examination but denied
regular appointment to then other depait-
mental emplosees vho oo had qualified
in that examination® and
of Government in the

(¢) the 1eaction

matter?

IHE DFPUTY NMINISTFR IN THE
MINTSTRY OF HOMF A1TAIRS (SHRI
k. H. MOHSIN) - (a) to (¢) A statement
15 attached.

StAITMINT
(Q) Yes, Sir.

() and (&) The
Kanungos is governed by the Dethi
Revenue  Rules, 1962, which came into
force from 1-3-1963. Previous to this.
the Punjaly Kanungos’ Service Rules, 1935

appointment ctc  of
Iand

were  applicable. Thus, there are two
categonies of Kanungos, .. those who
passed the depaitmental examination pres

cribed by the Punjab Rules and the others
who recuve regular tiaming in survey and

[RAJYA SABHA]

to Questions 64

land 1ecords at the training school and are
called  diplomatic Kanungos. It was a
practice 1n the past that Patwaris, officiat-
ing  Kanungos and other officials of the
oflice of Deputy Commissioner, Delthi used
to appear in the Depairtmental examination
the Directorate of  Iand
Records,  Punjab One such instance was
the deparimental  examination conducted
in 1965 The appointments of such of the
successiul candidates 1n this cxamination
as had either Dbeen woiking  as Kanungos
o wae given assumed  seniouty from  a
date earlier  than 1-3-1963 were regula-
rised bv the Delhi Admurnistration on the
basis of their scniority. Ten of the suc-
cessful candidates have bheen sent for train-
ing wndear the provisions of the Delht Land
Ry enuig Rules, 1962, One  successful
candidate was not sent  for tiaining «s he
was ovel 4H vears of age.

conducted  In

Per Capita Income

1961. SHRI U. K. TAKSHMANA
GOWDA  Wall the Minister of PLANNING
he pleased o state :

(ay whether per capita income has in-
dwrmg  the Fourth Five  Year
if o the 1increase registered in
mcome in the lourth  Plan
and particularly
and

creascd
Plan anl
e capita
with State wise break up;
in the State of Mysore:

(b) the anticipated 1ncrease in per capita

income at the end of Fourth Five Year
Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PILANNING (SHR1

ATOHAN DHARIV) : (a)  The increase
per capitr o income over the st two vears
of the Towth Plan works out at 5.2 per-

cent (at 1960 61 prices) according  to the
Press Note on Quick Estimates of Natio-
aal Income  for 197071, The attached
tatcment  shows Statewrse incicase in per
capita mecome over the same period. State
ol NMisore registered an  increase of 4.1
peicent at 1956-37 prices and 6t percent
dL curient prices as shown in the statement.
(hy According 1o the Fourth Plan docu-
ment the par capita income is espected to
increase by 16.5 percent (at 1968-69 prices)
over the Fowth Plan period,



